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CENTRAL A0,"1INISTRATIV£ TRIBUNAL
Principal Bench, Neu Dalhi.

0.A.Ns.230/1994

Now Delhi, This the 14th Day sf February 1994,

Hsn'ble Shri P'.T. Thiruvenqadam, f^emb3r(A)

1, Shri Raghubir Singh
UZ-314, Nangal Raya,
New Delhi - 46

2. Shri Raju
S/o Shri Raghubir .Singh
tJZ-314, Nangal Raya,
Nau Oelhi-45

By Aduccaie Shri B.N, Bhargava)

l/er sus

1, Union of Iniilia Through
The General Manager
Northern Railuay
Bareda Heuse,
Now Delhi.

2, The Oiuisional Railway Manager,
Ngrthern Railuay Division
New De Ih i.

3, The Div/isienal Persannel Officer,
Northern Railway Division
New Delhi,

By None

0 R D E R(Oral)

. .Applicants

.Respondents

1. The learned counsel for the applicant seeks permission

tc withdraw this OA with a liberty to file a frosh CA

with regard to the cdilisf claifned. Permission is granted

and the OA is treated as withdrawn. No costs.

LCP

(P.T. THIRUl/ENGADAM)
Msmbsr(A)


